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AdvartlsanMirts on Doordarahan

4947. DR G.L. KANAUJIA: WHI the 
M m tor of MFORMATK3N AND BROAD- 
CASTMG be pleased to state:

(a) whether the Government propose to 
take steps to attract more advertisements on 
Doordarshan; and

(b) i  so. the details thereof?

THE DEPUTY MINISTER IN THE* 
MINISTRY O F INFORMATION AND 
BROADCASTING (KUMARIGRUA VYAS):
(a) and (b). Efforts to attract more and more 
advertisements on Doordarshan has been a 
regular and continuing aspect of Door- 
darshan's activities.

[TnnsJatun]

Promotion of Cottage Industrie*

4948. D R  G .L  KANAUJIA: Wilt the 
PRIME MINISTER be pleased to state:

(a) whether the Government propose to 
promote the cottage industries Ike gur and 
khandsari in sugarcane production; and

(b) if so. the detais thereof?

T IC  MMISTER OF STATE IN THE 
MINISTRY OF INOUSTRY (PROF. P J. 
MUR8EN): (a) and (b). The manufacture of

Nmtie of State

1

cane, Gur and khandsari is already under 
the purview of KVIC and is being imple­
mented by them in sugarcane producing 
areas aN over the country. During 1989-90 
the production of gur and Khandsari. in value 
terms, was Rs. 120.16 crores and employed 
1.56 lakhs persons. For the development 
programme under gur and khandsari indus­
try funds to the extent of Rs. 3.67 crores were 
disbursed during 1990-91.
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Food Processing Industries

4949. SHRI C.P. MUDALAGIRIYAPPA: 
Wil the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state the num­
ber of Food Processing Industries set up 
during 1990 and 1991 (tiH July), State-wise 
and year-wise?

THE MMISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN­
DUSTRIES (SHRIGIRHXAR GOMANGO): 
Food Processing industries are both in the 
organised and unorganised sector and as 
such the information regarding unorganised 
sector is not maintained centrally-As per the 
information furnished by Directorate Gen­
eral of Technical Development and available 
in the Ministry, the number of units set up in 
organised sector in the year 1990 & 1991 
(upto April, 1991) State-wise-Yearwise are 
asunder:—

No. of unfit set up

1990 1991

2 3
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Name of State No. of unis set up 

1990 1991

1 2 3

Punjab 2

Uttar Pradesh 3

West Bengal 1

Action against Hoarding and Black- 
marketing

4950. SHRI SRIBALLAV PANIGRAHI: 
W il the PRIME MINISTER be pleased to 
stale:

(a) whether the Government have 
launched any drive against hoarders and 
blackmaitteteers of essential commodities 
especially desi ghee and butter;

(b) if so, the details thereof;

(c) the price of butter and ghee of 
common brand on January, 1991; and

(d) steps the Government propose to 
take to see that butter andghee prices do not 
increase?

1>C MMISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLES AND 
PUBLIC DISTRIBUTION (SHRI KAMALUD- 
DM AHMED): (a) to (d). The Central Gov­
ernment have advised tfie State Govern­
ments and U .T. Administrations to intensiy 
their viglance and enforcement activities tor 
firm action against hoarders and Macmaiket- 
eersof al essential commodities. The State 
Governments/UT Administrations have been 
delegated suitable powers envisaged under 
the Essential Commodities Act, 1955. Desi

ghee and Butter prices are not fixed by 
Government

The Stale Government and U T Admini­
strations take action on a regular basis to 
check hoaidmg and btadunaffceting of es­
sential commodities. No separate statistics 
regardwg action taken by thorn in respect ot 

.Butter, ghee etc. are maintained by M s 
MMsby.

The Wholesale Price Incfices of Butler 
and Ghee in January. 1991 were225.3and 
194.4 respectively.

Ghee and Butter Prices are determined 
by market forces of demand and supply etc.

Seniority of Employees Mntundarlndtan 
Technical and Economic CfcHjporaHon 

Programme (ITE C )

4951. DR. LAXMMARAYAN PAN 
DEYA: W ithe PRIME MMSTERbeplgased 
to stale:

(a) whether tfte appfccatinns of tha 
employees of various Public Sector Under­
takings and the rrp anti l i nn. ***“** G w  
emment Departments etc. fonvardedthraugh 
proper channel by the Dspartmont concerned 
for foreign assignments are registered by 
the department of Personnel only when such


